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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
AT PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 141 OF 2022

IN THE MATTER OF:

Manish Jain ... Applicant
-Versus-
Union of India & Ors. ... Respondents

REPLY ON BEHALF OF THE RESPONDENT NO.5 (THE
UPPER DOAB SUGAR MILLS) AND RESPONDENT NO. 6
(SIR SHADI LAL ENTERPRISES LTD).

MOST RESPECTFULLY SHOWETH:

L. Contents of para I of the application mentions that the
address of the applicant is given in the cause title of the
application, which is his chamber address in Tis Hazari

* Courts and not his address in Shamli District, where the

respondent Nos. 5 & 6 are located.

II.  Contents of para II of the application are averments in
respact of the appiicant’s place of birth, that he grew
up/ was brought .up ‘in Shamli District, that he is
practicing in the NCT of Delhi and that he frequently
visits his home town, and yet the applicant has not

mentioned: his address in Shamli District. As such, the



A
applicant may be put to strict proof in respect of the

aforesaid averments.

III. Contents of para III of the said application relates to

addresses of the respondents and as such, need no

reply.

IV. In reply to the contents of para IV of the said
appiication, it is stated thét as will appear from the
Report dt.l 31.03.2022  of the Joint Committee
constituted by this Hon'bie Tribunal, which is already on
the record of this Hon’ble Tribunal, the application filed
by the applicant is malafide and full of false allegations
because the findings in the said Report (in paras 19, 20
& 21 on page 6) are inter alia, that the fly ash emission
is within  the prescribed norms and/or below the
prescribed sténdérdé‘and that during their visit, fly ash
was not seen outside the industry' premises on the side
of roads. ~ Further ﬁndings in the said Report'are that
the Unit has landfill area oUtside the premises for fly-ash
handling and management in land owned by the Unit
about less than 1 km. from the industry, that the totai
area of fly-ash yard is approx.. 4.15 acre, that at the
time of inspection, almost 2000 sq.mt. area was found
filled with fiy’-aSh,‘ that the industry has an agreement
(copy of which was handed over to the Joint Coraniittee)
for disposar of fly-asn for filing in low lyirg areas, that
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the Unit has: manuat water ‘sprinkier system-at the fly-
ash landfill site and that transportation of the fly-ash to
the designated landfill site facility was done by covered
truck/trolley to contain the spread of any fly-ash during
transportation. Thus, it is apparent that the applicant
has sought to raise non-existent issues for ulterior
purposes and/or motives, more so, when the answering
respondernts are complying with and implementing the
various environmental laws so as to avoid adverse

impact on public health and the environment at iarge.

REPLY TO BRIEF FACTS OF CASE:

1.

Contents of para 1 of the said application are denied as
being false, baseless and/or fabricated. It is specifically
denied that common citizen of Shamli District have been
facing day to day environment related problems as a
result of fly-ash emission during sugarcane crushing
season and foul smell that is “emitted” by the
respondent No.5.  As such, the reports in loca! dailies
and interviews of the citizens referred to in the para
under reply are incorrect and the same is also denied by
the answering respondents, who are not violating any
environmental laws and are also not causing i'rr'éparable

damage to the environment, as alleged or at all.
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Contents of para 2 of the said application are denied as
being false, baseless and/or fabricated. It is specifically
denied that the respondent No. 5 creates deafening
sound when steam is injected in turbines and that the
sound causes restlessness for heart patient and
children, as alleged or at all. In this connection, it is
stated that the testing report dt. 26.02.2022 by M/s
Newcon Consultants & Laboratories, Ghaziabad, in
respect of sound emission from the Units/ industry of
the answering respondents have been found to be
within the specifications/ limits as per the UPPCB/ CPCB.
Copies  of the Ambient,' Stack and Online stack

monitoring reports dt. 26.02.2022 are annexed as

Annexure R-5/1(coliy).

Contents of para 3 of the said application are denied as
being false, baseless and/or fabricated. In reply, it is
stated that the allegations levelled in the ‘para under
reply are false and/or fabricated because the question
of release of bad odours/ fumes from the bio-gas plant
does not and cannot arise as the same is not functioning
since September, 2021 in view of the conversion of the
Effluent Treatmen‘t Plant (ET?) to Condensate Polishing
Unit (CPU). Flow-chart of the CPU is annexed as
Annexure R-5/2. - | ’
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Contents of para 4 of the said application are denied as
being false, baseless and/or fabricated. In reply, it is
stated that the ETP Plant is working properly and ornline
monitoring system is installed on ETP Plant. Contents
of the para under reply are specifically denied in

seriatim. The report of the online monitoring system is

annexed as Annexure R-5/3.

Contents of para 5 of the said application are denied as
being false and baseless. In reply, it is stated that since
there is zero discharge from the distillery because of the
CPU installed therein, the question of flow of BITREX
does not and cannot arise. Further, in the permissible
discharge of treated effluent upto 1200 Kld from the
sugar factory also there is no BITREX present because
of the ETP installed therein. The treated effluent
discharged is used only for farming/ gardening

pUrposes.

Contents of para 6 of the said application relate to
matters of record and as such, anything contrary to
and/or inconsistent with the records in respect of Shamli
District and Saharanpur Division mentioned in the para

under reply, are denied.
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Content of para 7 of the said application relates to the
existence of three sugar factories in Shamli District,

which is not denied.

Contents of para 8 of the said application relate to
matters of record and as such, anything contrary to
and/or inconsistent with the records in respect of the
respondent no.6 mentionad in the para under reply, are
denied. It is specifically stated that “The Upper Doab
Sugar Mills” is a Unit of the respondent No.6/ “Sir Shadi
Lal Enterprises Ltd.”. It is specifically stated that the
cane crushing capacity of the answering respondents
has not been increased since the crushing season of
2018-19.

Contents of para 9 of the said application are denied as
being false, baseless and/or fabricated and the same are
specificaily denied in seriatim. Further, the contents of
the foregeing paras of this reply are reiterated in reply
to the contents of this para. Itis also stated that latest
technology has been adopted in controlling emission of
fly-ash and the existing wet scrubbers are more than
sufficient to handle the fly-ash generated according to

the cane crushing.

Contents of para 10 of the said application are denied

as being false, baseless and/or fabricated and the same

6
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are specifically denied in seriatim. It is further stated
that there is no fly-ash emission in the environment from
the Boilers-stacks. As such, the question of visibility
becoming poor due to fly-ash does not and cannot arise.
In this respect, Ambient, Stack and Online stack
monitoring reports have aiready been annexed as

Annexure R-5/1 (colly) hereinabove.

Contents of paras 11, 12 & 13 of the said application are
denied as being false, baseless and/or fabricated and
the same are specifically denied in seriatim. It is stated
and submitted that as mentioned above, when there is
no fly-ash emission, no bad odour or fumes due to any
discharge and when all environmental iaws and/or
parameters prescribed by the UPPCB, CPCB and
MOEFCC are being complied with by the answering
respondents, the question of any action being' taken

does not and cannot arise.

Contents of para 14 of the said application are denied
as being false, baseless and/or fabricated and the same
are specifically denied in seriatim. It is specifically
denied that the answering-respondents had failed to
necessary precautions in the crushing season of 2021-
2022 to stop or dispose properly, the fly-ash and other

residue, as allege or at all.

5
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Contents of paras 15 & 16 of the said application are
denied as being false, baseless and/or fabricated and
the same are specifically denied in seriatim. It is stated
that .the allegation that people are constrained to sit
within the rooms cwing to heavy fly-ash released by the
answering respondents is mischievous and motivated
because as mentioned above, there is no emissicn of
fiy-ash and the 'pérm issible discharge of treated effluent
is free from any odour, foul smeli and/or noxious
substance. The ailega'tiCn that local people have
complained several times about burnirig sensation in
eyés is denied and the statement of a Iadyr within quotes

is also denied as being false, untrue and/or fabricated.

Contents of para 17 of the said application need no reply
as the contents thereof are some definitions andjyor

extracts of the Act of 1981..

With reference to the contents of grounds (paras A to
0O) of the said applicatio_n, it is stated and submitted that
the grounds; and/or Staténlénts/submi:ssions contained
in the paras under reply are misconceived, wrong,
incorrect and have been made/advanced upon wrong
appreciation of facts as well as the provisions of [aw
applicable in the facts and circumstances of this case.

The ‘answering respondents crave leave of this Hon'ble

8
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Tribunal to urge/ advance additional submissions/
arguments in this respect at the time of hearing of the

said application.

With reference to the contents of para 7 under the
heading "“LIMITATION”, in view of the facts and
circumstances stated hereinabove to the effect that
there is no emission of fly-ash and the permissible
discharge of treated effluent is free from any odour, foul
smell and/or noxious substance and as such, there being
no cause of action for filing the said application, the
question of the application being within limitation does

not and cannot arise.

In view of the aforesaid, it is submitted that the said
application deserves to be dismissed and accordingly be

rejected with costs.

FILED BY:

: 5
Rt
P. SINAA & PALLAK BHAGAT
Advocates for the respondent Nos. 5 & 6.
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BEFORE THE HON'’BLE NATIONAL GREEN TRIBIUNAL
AT PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 141 OF 2022

IN THE MATTER OF:

Manish Jain ... Applicant
-Versus-
Union of India & Ors. _ R Respondera‘ts

AFFIDAVIT

~ . I, Vinay Kumar Sharma s/o Sh. A. C. Sharma, aged
about 57 years, r/fo Upper Doab Sugar Mills, Shamli, District
Shamii, U.P., at present in New Delhi, do hereby solemnly

affirm and state as under:-

1. That I am working as Manager — Environment, Health
and Safety, with the réspondént No.6, of which the
respondent No. 5 is a Unit. As such, I am aware of the
facts and circumstances of the case and compete to

depose thereon.

2. That the statements of facts in the accompanying reply
are true to my knowledge and/or are trueto the records
of the case/ respendent No.6. Rest of the statements

are in the nature of submissions to this Hon'ble Tribunal
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on the basis of advice received and believed to be

correct.

3.  That the annexures to the accompanying reply are true

\5\2 - \f QUN’\F‘
?E_Q’O NENT

copies of the respective originals.

VERIFICATION:

1, the deponent abovenamed, do hereby verify that the
contents of the foregoing affidavit are true to my knowledge
and belief. No part of it is false and nothing material has been

concealed therefrom.

Verified at New Delhi on this the 8™ day of October,

2022. )
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An IS0 9001 : 2015, ISO 14001 : 2015, ISO 45001 - 2018 Certified Laborato
NABL ISOMEC 17025 : 2017 (Testing, Cert. No. TC-5526) Accreditated Laborift}(;ry
Recognised by MOEFCC

Website : www.newconiab.in

TEST REPORT

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT
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n Prvians
;
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:

L

IS0 9041/34001/43001
Rog. Ko, R191/7381

ANNEXURE RS/

Page 1 of 1

TEST REPORT NO : NCL/UDS M/1606/8/220202/42

DATE OF REPORT : 26-02-2022

Name And Address Of Customer

UPPER DCAB SUGAR MILLS
SHAMLI , ,SHAMLLUTTAR PRADESH, INDIA

Analysis Start Date
Date Of Sampling
Time Of Sampling
Sampling Location
Sampling Protocol

Sample Flow Rate
For SPM(Average)

Sample Flow Rate For Gas

Equipments Used

SAMPLING DETAIL

22/02/2022 Analysis End Date  26/02/2022
21/02/2022 Sampling Done By NCL

11:00 21/02/2022 To 19:00 21/02/2022

NEAR BOILER

1S:5182(PART-5) AS PER CPCB GUIDELINES

1.20 mir¥min Sampling Machine Placed 1.8 mtr

At Height (From Greund)

0.5LPM Sample Duration 8-HRS
Respairable Dust Sampler (RDS) with Gaseous Attachment ,
"PHYSICAL CBSERVATIONS

Ambient Temperature  20°C Wind Direction West To East
Weather Condition clear
TEST RESULT
S.No.| Parameter Unit Protocol Result Specification/ Limit |
: (As Per CPCB)
1 Particulate Matters (Size Less Than 10um) (PMm) pg/m* |S:5182 Part 23 94.2 For 24 Hrs=100
2 Sulphur Dioxide (SO2 ) wg/m® 15:5182 (Part 2) 20.5 For 24 hrs= 80
3 Carbon Monoxide (CO) mg/m® 15:5182 (Part 10) 0.56 For 08 Hrs= 02 Far 31 Hrs=04
4 Nitrogen Dioxide (NO2 ) ug/ms* 1S:5182 (Part 6) 38.5 For 24 hrs=80

FOR NEWCON CONSULTANTS & LABORATORIES

05
- Ful
Pé&/\ ED BY

2011

Setb
H CK‘E BY
Format no NCL/QSP-28/TC-AAQ/FMT-02 Rev.No.1 Date 18.

NOTE : 1. The Results reported above pertains to the Tested
GHAZIABAD JURISDICTION. 3. The Report shall nat be reproduced

**** End Of Report*™~

AUTHORIZED SIGNATORY

parameters only. Endorsemegnt of the same is neither inferred nor implied. 2. Al disputes subject o
except in full without the permission of MANAGING PARTNER. 4. Our tiability is limited to invoiced vatue only.

Laboratory : A-1/156, Sector-17, (Swadeshi Compound) Kayj
Mobile : 9810430345, 920550178
E-mail : newconlab@gmail.co

nlabfinance@gmail.com

g

Nagar Industrial Area, GHAZIABAD - 201 002 (U.P)
epsite - www.newconlab.in
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An ISO 9001 : 2015, ISO 14001 : 2015, ISO 45001 : 2018 Certified Laboratory

NABL ISO/IEC 17025 : 2017 (Testing, Cert. No. TC-5526) Accreditated Laboratory 180 4001714001/44001
Recognised by MOEFCC Reg- No. Ris/I81
Website : www.newconiab.in /‘3
TEST REPORT
AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Page 1 Of 1

TEST REPORT NO : NCL/UDSM/1606/8/220202/43

DATE OF REPORT : 26-02-2022

Name And Address Of Customer

UPPER DOAB SUGAR MILLS
SHAMLI, ,SHAMLIL,UTTAR PRADESH, INDIA

Analysis Start Date
Date Of Sampiing
Time Of Sampling
Sampling Location
Sampling Protocol

Sample Flow Ratc
For SPM(Average)

Sample Flow Rate For Gas

Equipments Used

SAMPLING DETAIL

22/02/2022 Analysis End Date 26/02/2022
211022022 Sampling Done By NCL
10:00 21/02/12022 To 18:00 21/02/2022

NEAR BUDHANA GATE ROAD SIDE ONE EACH
15:5182(PART-5) AS PER CPCB GUIDELINES

1.22 mtr¥/min Sampling Machine Placed 1.5 mtr
At Height (From Ground)

05LPM Sample Duration 8-HRS
Respairable Dust Sampler (RDS) with Gaseous Attachment , ,

PHYSICAL OBSERVATIONS

Wind Direction West To East

Ambient Temperature 20°C

Weather Condition clear
TEST RESULT

S.No.| Parameter T Unit | Pratacol Result Specification/ Limit
: (As Per CPCB)
1 Particulate Matters (Size Less Than 10pm) (PMm) pg/m? 1S:5182 Part 23 86.0 For 24 Hrs=100
2 Sulphur Dioxide (0, ) ug/m? 15:5182 (Part 2) 225 For 24 fre= 80
3 Carbon Monoxide (CO) mg/m? 1S:5182 (Part 10) 0.51 For 0B Hrs= 02 For 01 Hrs=04
4 Nitrogen Dioxide (NO2 ) pg/m? 15:5182 (Part 6} 36.8 For 24 hrs=80

= End Of Report™**

'
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Format no NCL/QSP-28/TC-AAQ/FMT-02 Rev No.1 Date 18.07.2011
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NOTE : 1. The Results reported above pertains 1o the Tested parameters only. Endorsemént%&the same is neither inferred nor impli i j
H _ y. plied. 2. Ali disputes subject to
GHAZIABAD JURISDICTION. 3. The Report shall not be reproduced except in full without the permission of MANAGING PARTNER. 4. Our iiability is limited to invoiced valule only.

Laboratory : A-1/156, Sectm_*-]?, (Swadeshi Compound) Kavi Nagar Industrial Area, GHAZIABAL - 201002 (UPR)
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Newcon Consuvitanis & Laboratories [ Cr

An1SQ 9001 : 2015, 1SO 14001 : 2015, ISO 45001 : 2018 Certified Laboratory

NABL ISO/IEC 17025 : 2017 (Testing, Cert. No. TC-5526) Accreditated Laboratory 120 sosinsantiauios
Recognised by MOEFCC Reg. No. RISITIN

TEST REPORT
NOISE MONITORING REPORT
TEST REPORT NO : NCL/UDSM/1606/8/220202/44 DATE OF REPORT : 26-02-2022

Name And Address Of Customer UPPER DOAB SUGAR MILLS
SHAMLI , ,SHAMLELUTTAR PRADESH, INDIA

Website : www.newconiab.in ,g
d

SAMPLING DETAILS

Analysis Start Date 21-02-2022 Analysis End Date 21-02-2022
Date of Monitoring 21-02-2022 " Monitoring Done By NCL
Equipment Used SL-4010
Monitoring Duration 10 Minutes
Place Of Monitoring NEAR BOILER AREA
Time Of Monitoring 12:20
Category Of Area INDUSTRIAL AREA
Sampling Protocol CPCB method - FCLS/06/2000-01
OBSERVATIONS
Observation No. 1 2 3 4 5 6 7 8 g | 10
Reading 4B(A) 70.8 71.6 72.4 70.9 738 7?6 72.9 734 721 71.9
TEST RESULT
S.No.| Description Noise Level dB(A) Resuit Ambient Noise Standards/ Specification
(CPCB/Factories Act)
Leq dB(A)
1 Average 72.2
2 Maximum 73.8
3 Minimum 708
4 Leq dB(A) 724 75 Max. ]

=+ End Of Report™
FOR NEWCON CONSULTANTS & LABORATORIES
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CHECKED BY PREPARED BY AUTHORIZED SIGNATORY

A,

Format no NCL/QSP-26/TC-NOI/FMT-03 Rev.No.01 Date 18.07.2011

NOTE : 1. The Results reported above pertains to the Tested parameters ont is neither i impli i
3 y. Endorsement of the same is neither infered nor implied. 2. All disputes subject to
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An ISO 9001 : 2015, ISO 14001 : 20135, 180 45001 : 2018 Certified Laboratory

NARBL ISO/IEC 17025 : 2017 (Testing, Cert. No. TC-5526) Accreditated Laboratory 0wty
Recognised by MOEFCC Rag. Ha. RIHTIN
Website : www.newconlab.in ,_(
TEST REPORT
NOISE MONITORING REPORT
TEST REPORT NO : NCL/UDSM/1606/8/220202/45 DATE OF REPORT : 26-02-2022
Name And Address Of Customer UPPER DOAB SUGAR MILLS

SHAML! , ,SHAMLI,UTTAR PRADESH, INDIA

SAMPLING DETAILS

Analysis Start Date 21-02-2022 . Analysis End Date 21-02-2022
Date of Monitoring 21-02-2022 Monitoring Done By NCL
Equipment Used SL-4010
Monitoring Duration 10 Minutes
Place Of Monitoring NEAR BUDHANA GATE ROAD SIDE ONE EACH
Time Of Monitoring 12:00
Category Of Area INDUSTRIAL ARIZA
Sampling Protocol CPCB method - PCLS/06/2000-01
OBSERVATIONS
Observation No. 1 2 3 4 5 6 7 8 g 10
Reading dB(A) 70.8 72.3 1.4 731 72.8 71.3 70.6 71.9 72.3 72.4
TEST RESULT
S.No.| Description Noise Level dB{A) Result Ambient Noise Standards/ Specification
(CPCB/Factories Act)
Leq dB(A)
1 Average 71.9
2 Maximum 731
3 Minimum 706
4 Leq dB{A) 72.1 75 Max.

= £nd Of Report™™*
FOR NEWCON CONSULTANTS & LABORATORIES
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cr{E%T(ég BY PREPAR AUTHORIZED SIGNATORY

Format no NCL/QSP-26/TC-NOI/FMT-03 Rev.No.01 Date 18.07.2011

-

NOTE : 1. The Results reported above pertains to the Tested parameters only. E;lrsement of the same is neither inf impli i j
S . erred nor implied. 2. All disputes subject to
GHAZIABAD JURISDICTION. 3. The Report shall not be reproduced except in full without the pemission of MANAGING PARTNEER. 4. Our fiabiity is limited to im?uoiced valde only.
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AnISO 90(?1 : 2015, ISO 14001 : 20135, 1SO 45001 : 2018 Certified Laboratory :
NABL ISO/IEC 17025 : 2017 (Testing, Cert. No. TC-5526) Accreditated Laboratory IS0 40111400445
Recognised by MOEFCC . Red. Ko. R11738%

Website : www.newconlab.in /‘

TEST REPORT
STACK EMISSION MONITORING AND ANALY SIS REPORT

..

Page 1 of 1

,—‘TEST REPORT NO : NCLAUDSM/1606/8/220202/50 DATE OF REPORT : 26-02-2022 j
Name And Address Of Customer L UPPER DOAB SUGAR MILLS
| SHAMLI, ,SHAMLI,UTTAR PRADESH, INDIA

SAMPLING DETAIL

Analysis Start Date 22-02-2022 Analysis End Date 26-02-2022
Date Of Sampling 21-02-2022 Sampling Done By NCL
Sampiing Protocol AS PER CPCB GUIDELINES Duration Of Sampling 30 minutes
Equipment Used Vayubodhan Stack Sampler No 1 VSS 1(S.No 321 BTC 01), , ,

DETAILS OF STACK

Stack Attached To Two Boilers (Surya 182)
Capacity 25 TP Cach
Type Of Fuel Used Baggase
Quantity Of Fuel Used 300+300 TPD Stack Dia At The Top 2150 mm
Stack Height Above The 35 Mtr Material Of Construction MsS
Ground level
Normal Operation Schedule 24 HRS
Attached APCS WET SCRUEBBER
PHYSICAL OBSERVATIONS
Ambient Temperature 20°C Flue Gas Temperature 97°C
Velocity Of Flue Gases 8.2 Mtr/Sec Sampling Flow Rate For SPM 21.0 LPM
Sampling Flow Rate For Gases 2.5 LPM Quantity Of Emission Discharged 107118.117m%hr
TEST RESULT
(SNo. [ Parameter Unit | Protocol Result | Specification/ Limit (As Per
CPCB)
1 Particulate Matters (PM) mg/Nm? 18:11255 (P-1} 121.0 | 150 (for 15 & > 15TPH Boilers)
2 Sulphur Dioxide 80,) mg/Nm® 1S:11255 (P-2) 36.0 Not Specified
3 Carbon Monoxide {CQO) % by Vol 15:13270 0.35 1% By Volume
4 Oxides of Nitrogen mg/Nm?* 1S:11255 (P-7) 51.0 Not Specified

v Cnd Of Reportmmw

FOR NEWCON CONSULTANTS & LABORATORIES
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TEST REPORT |

STACK EMISSION MONITORING AND ANALYSIS REPORT
Page 1 Of 1

TEST REPORT NO : NCL/UDSM/1606/8/220202/51 DATE OF REPORT : 26-02-2022

Name And Address Of Customer UPPER DOAB SUGAR MILLS
SHAMLI , ,SHAMLIL,UTTAR PRADESH, INDIA

SAMPLING DETAIL

Analysis Start Date 22-02-2022 Analysis End Date 26-02-2022
pate Of Sampling 21-02-2022 Sampling Done By NCL
Sampling Protocol AS PER CPCB GUIDELINES Duration Of Sampling 30 minutes
Equipment Used Vayubodhan Stack Sampler No 1 VSS-1(S.No 321 DTC 01), ,,

DETAILS OF STACK

Stack Attached To Boiler
Capacity 38 TPH
Type Of Fuel Used Baggase
Quantity Of Fuel Used 456 TPD Stack Dia At The Top 1900 mm
Stack Height Above The 35 Mtr Material Of Construction MS
Ground level
Normal Operation Schedule 24 HRS
Attached APCS WET SCRUEBER
PHYSICAL OBSERVATIONS
Ambient Tem perature 20°C Flue Gas Temperature 84°C

Velocity Of Flue Gases 7.6 Mtr/Sec Sampling Flow Rate For SPM 18.0 LPM

Sampling Flow Rate For Gases 27 LPM Quantity Of Emission Discharged 77534.136m*/hr
TEST RESULT
Unit Protocol Result Specification/ Limit (As Per
S.No. | Parameter e,

1 Particuiate Matters (FM) mg/Nm?® 1S:11255 (P-1) 128 150 {for 15 & > 15TPH Boilers)
2 Sulphur Dioxide (SOZ ) mg/Nm?* 15:11255 (P-2) 48.0 Not Specified
3 Carbon Monexide (CO) % by Vol 18:13270 0.32 1% By Volume
4 Oxides of Nitrogen mg/Nm® 1S:11255 (P-7) 55.0 Not Specified

=x ad Of Report™™

4 'f ol
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AUTHORIZED SIGNATORY
neither inferred nor implied. 2. All disputes subject to
¥ PARTNER. 4. Our liability is fimited to invoiced value only.
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TEST REPORT NO : NCL/UDSM/1606/8/220202/48 DATE OF REPORT : 26-02-20212 W
Name And Address Of Customer UFPER DOAB SUGAR MILLS
SHAMLI, ,SHAMLLUTTAR PRADESH, INDIA

SAMPLING DETAIL

Analysis Start Date 22-02-2022 Analysis End Date 26-02-2022
Date Of Sampling 20-02-2022 Sampling Done By NCI.
Sampling Protocol AS PER CPCB GUIDELINES Duration Of Sampling 30 minutes
Equipment Used Vayubodhan Stack Sampler No 1 VSS-1(S.No 321 DTC 01), ,,
DETAILS OF STACK
Stack Attached To Boiler No. VKW-1
Capacity 25 TPH
Type Of Fuel Used Baggase
Quantity Of Fuel Used 300 TPD Stack Dia At The Top 1500 mim
Stack Height Above The 35 Mtr Material Of Construction MS
Ground level
Normal Operation Schedule 24 HRS
Attached APCS WET SCRUBBER
PHYSICAL OBSERVATIONS

Ambient Temperature 20°C Fiue Gas Temperature 97°C

8.1 Mir/Sec Sampling Flow Rate For SPM 21.0 LFM

Velocity Of Flue Gases

Sampling Fiow Rate For Gases 2.5LPM Quantity Of Emission Discharged 51503.85m¥hr
' TEST RESULT
S.No. | Parameter Unit Protocol Result | Specification/ Limit {As Per
CPCB)
1 Particulate Matiers (PM) mg/Nm?* 1S:11255 (P-1) 116~ [150 (for 15 & > 15TPH Boilers)
2 Sulphur Dioxide (.SO2 ) mg/MNm* 19:11255 (P-2) 42.0 Not Specified J
3 Carbon Monoxide (CO) % by Vo! 15:13270 0.45 1% By Volume
4 Oxides of Nitrogen mg/Nm? 1S:11255 (P-7) 51.0 | Not Specified

*w End Of Report***
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TEST REPORT NQ : NCL/UDSM/1606/8/220202/49

DATE OF REPORT : 26-02-2022

Name And Address Of Customer

UPPER DOAB SUGAR MILLS
SHAMLI, ,SHAMLI,UTTAR PRADESH, INDIA

SAMPLING DETAIL

Analysis Start Date 22-02-2022 Analysis End Date 26-02-2022
Date Of Sampling 21-02-2022 Sampling Done By NCL
Sampling Protocol AS PER CPCE GUIDELINES Duration Of Sampling 30 minutes
Equipment Used Vayubodhan Stack Sampler No 1 VSS5-1(S.Ne 321 DTC 01), ,,
DETAILS OF STACK
Stack Attached To Boiler No. VKVW-2
Capacity 25 TPH
Type Of Fuel Used Baggase
Quantity Of Fuel Used 300 TPD Stack Dia At The Top 1500 mm
Stack Height Above The 35 Mtr Material Of Construction MS
Ground level
Normal Operation Schedule 24 HRS
Attached APCS WET SCRUBBER
PHYSICAL OBSERVATIONS
Ambient Temperature 20°C Flue Gas Temperature 83°C
Velocity Of Flue Gases 7.9 Mtr/Sec Sampling Flow Rate For SPM 21.0LPM
Sampling Flow Rate For Gases 2.4 LPM Cluantity Of Emission Discharged 50232.15m%hr
TEST RESULT
S.No. | Parameter Unit Protoceol Result | Specification/ Limit (As Per
CPCB)

1 Particulate Matters (PM) mg/Nm?* 1S:11255 (P-1) 108 150 (for 15 & > 15TPH Boilers)

2 Sulphur Dioxide (SO2 ) mg/Nm?* 15:11255 (P-2) 28.0 Not Specified

3 Carbon Monoxide (CO) % by Vol 15:13270 0.32 1% By Volume

4 Oxides of Nitrogen mg/Nm?* 15:11255 (P-7) 48.0 Not Specified

' End Of Report*™**
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Gﬁqmghnq%ﬁ@%,{gﬁﬁé%ﬁﬁ;ﬁm ee?{e%\rl& l?;c%i g‘?igﬁﬁ%ﬂ Omt:r(‘igrseme'nt' of tfh!:s:1 same is neither inferred nor implied. 2. All disputes subject o
permission of MANAGING PARTNER. 4. Gur liability is limited to invoiced vaiue only.

Laboratory : A-1/156, Sector-17, (Swadeshi Compound) Kavi Nei’g
Mobile : 9810430345, 9205501788 | Wi
E-mail : newconlab@gmail.com, ne

T

e : www.newconiab.in

apce@gmail.com

r Industrial Area, GHAZIABAD - 201 002 (U.P)




ANNE WURE ' R- [
SHAMLI DISTILLERY & CHEMICAL WORKS, SHAMLI 25
CPU FLOW CHART

Influent Equalization Tank Digester Lamella Aeration Clarifier
——~=——~r1 ] i -
Cap: 1100 m? Cap: 5260 m? Clarifier Cap: 360G m* Cap: 235 m?

1125 m? per day
Degasser
L
To Distillery Cooling RO Permeate RO Plant RO Feed Tank Collection Tank . Treated Effluent Tank
Tower/Fermentation Cap: 60 m¥%hr Cap: 60 m* UF Cap: 120 m® ACE MGF Cap: 1100 a®

R0 Reject

-‘_

To Distillery
MEE Plant




Company Name

- "St‘atibh'Namé_:“ o

~ Parameter Name

Permissible Range
05-01-2022 11:45:00
05-01-2022 12:00:00
05-01-2022 12:15:00
05-01-2022 12:30:00
05-01-2022 12:45:00
05-01-2022 13:00:00
05-01-2022 13:15:00
05-01-2022 13:30:00
05-01-2022 13:45:00
05-01-2022 14:00:00
05-01-2022 14:15:00
05-01-2022 14:30:00
05-01-2022 14:45:00
05-01-2022 15:00:00
05-01-2022 15:15:00
05-01-2022 15:30:00
05-01-2022 15:45:00
05-01-2022 16:00:00
05-01-2022 16:15:00
05-01-2022 16:30:00
05-01-2022 16:45:00
05-01-2022 17:00:00
05-01-2022 17:15:00
05-01-2022 17:30:00
05-01-2022 17:45:00
05-01-2022 18:00:00
05-01-2022 18:15:00
05-01-2022 18:30:00
05-01-2022 18:45:00

Sve

"150(mg/Nm3) | 150 (mg/Nm3) | 150 (mg/Nm3} 150 (mg/Nm3)
58.38 25 0.7 248
61.41 28.32 0.7 28.79
62.52 33.12 0.87 32.18
£3.87 33.67 0.79 37.64
64.88 36.54 0.71 37.56
65.23 37.05 0.79 39.98
65.99 36.54 0.7 41.06
67.09 33.33 0.7 44.07
67.51 31.88 0.96 49.33
67.89 29.86 0.7 54.44
67.59 27.66 0.7 60.78
68.44 28.42 0.7 59.74
68.61 27.66 0.79 57.94
68.44 29.02 0.7 56.61
£8.66 29.27 0.7 59.2
69.29 28.17 0.7 65.14
69.29 27.83 0.79 62.96
69.16 29.44 0.79 63.21
69.92 30.53 0.7 589.45
63.79 29.01 0.7 60.87
69.54 29.43 0.78 66.89
69.37 29.52 0.7 73.15
69.16 30.29 0.7 68.05
£9.54 32.06 0.7 75.08
69.37 32.65 0.7 74.74
70.21 32.06 0.79 73.15
70.55 32.57 0.79 82.51
72.08 32.31 0.79 79.92
71.57 35.28 0.7 78.92



06-01-2022 03:15:00
05-01-2022 03:30:00
06-01-2022 03:45:00
06-01-2022 04:00:00
06-01-2022 04:15:00
06-01-2022 04:30:00
06-01-2022 04:45:00
06-01-2022 05:00:00
06-01-2022 05:15:00
06-01-2022 05:30:00
06-01-2022 05:45:00
06-01-2022 06:00:00
06-01-2022 06:15:00
06-01-2022 06:30:00
06-01-2022 06:45:00
06-01-2022 07:00:00
06-01-2022 07:15:00
06-01-2022 07:30:00
06-01-2022 07:45:00
06-01-2022 08:00:00
06-01-2022 08:15:00
06-01-2022 08:30:00
06-01-2022 (8:45:00
06-01-2022 09:00:00
06-01-2022 09:15:00
06-01-2022 09:30:00
06-01-2022 09:45:00
06-01-2022 10:00:00
06-01-2022 10:15:00
06-01-2022 10:30:00
06-01-2022 10:45:00
06-01-2022 11:00:00
06-01-2022 11:15:00

(VAR FEA S,

25.97
27.32
28.17
28.08
26.98
28.17
27.4
27.82
26.99
26.65
25.2
26.05
25.72
27.15
26.14
24.27
24.36
25.63
2292
21.23
18.35
15.14
8.28
4.99
3.89
2.28
1.35
3.04
0.33
4.39
4.14
4.14
4.98

52.83
60.78
60.12
5784
55.02
50.67
A8 .84

T

57.03
54.94
54.43
55.19
55.52
51.76
43.49
48.25
51.51
53.35
52.51
49.34
498.42
48.33
52.18
55.74
56.86
57.44
57.86
55.27
56.19
57.27
39.64
37.56
34.72

31.71

22



06-01-2022 11:30:00
06-01-2022 11:45:00
06-01-2022 12:00:00
06-01-2022 12:15:00
06-01-2022 12:30:00
06-01-2022 12:45:00
06-01-2022 13:00:00
06-01-2022 13:15:00
06-01-2022 13:30:00
06-01-2022 13:45:00
06-01-2022 14:00:00
06-01-2022 14:15:00
06-01-2022 14:30:00
06-01-2022 14:45:00
06-01-2022 15:00:00
06-01-2022 15:15:00
06-01-2022 15:30:00
06-01-2022 15:45:00
06-01-2022 16:00:00
06-01-2022 16:15:00
06-01-2022 16:30:00
06-01-2022 16:45:00

faYaliial Bike Fale] . .
06-01-2G22 17:00:00

06-01-2022 17:15:00
06-01-2022 17:30:00
06-01-2022 17:45:00
06-01-2022 18:00:00
06-01-2022 18:15:00
06-01-2022 18:30:00
06-01-2022 18:45:00
06-01-2022 19:00:00
06-01-2022 19:15:00
06-01-2022 19:30:00

O O OO0 O O 0O O 0O

o

1.01
3.21
5.59
2.81
10.24
11.92
1193

0.62
0.7
0.7
0.7
0.7
0.7
0.7
0.7
0.7
0.7

0.79
0.7

0.62

w

~l

W
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U oo o
ey

P2
F2 0O WO

N

[l M
LD!‘JOU'I_CD_le..ﬂl\J

S T T R -
9

= P
(o2 R Vo]

[
o
S
[¥%)

22.43
18.09
18.09
18.25
18.93
13.58
13.91
19.76
23.02
20.01
16.75
16.92
13.75
10.82
15.83
18.34
16.17
15.67
14.41
18.43
18.59
15.33
19.5¢9
21.52



06-01-2022 19:45:00
06-01-2022 20:00:00
06-01-2022 20:15:00
06-01-2022 20:30:00
06-01-2022 20:45:00
06-01-2022 21:00:00
06-01-2022 21:15:00
06-01-2022 21:30:00
06-01-2022 21:45:00
06-01-2022 22:00:00
06-01-2022 22;15:00
06-01-2022 22:30:60
06-01-2022 22:45:00
06-01-2022 23:00:00
06-01-2022 23:15:00
06-01-2022 23:30:00
06-01-2022 23:45:00
07-01-2022 00:00:00
07-01-2022 00:15:00
07-01-2022 00:30:00
07-01-2022 C0:45:00
07-01-2022 ¢1:00:00
07-01-2022 01:15:00
07-01-2022 01:30:00
07-01-2022 (1:45:00
07-01-2022 (2:00:00
07-01-2022 02:15:00
07-01-2022 02:30:00
07-01-2022 02:45:00
07-01-2022 03:00:00
07-01-2022 03:15:00
07-01-2022 03:30:00
07-01-2022 03:45:00

13.44
14.63
15.48
18.09
18.69
19.37
18,71
20.3
21.06
20.55
20.47
19.62
18.35
11.59
11.42
15.82
16.24
13.37
12.69
15.73
15.48
16.58
1945
18.44
17.34
15.56
18.61
18.94
20.8
22.34
22.5
20.55
18.77

0.7
0.79
0.79
0.87
0.62

0.7

0.7

0.7
0.62

0.7
0.54

0.7

0.7

0.7
0.96
0.79

0.7

0.7
0.87

0.7

0.7
0.71
0.79
0.79

0.7

0.7

0.7
0.71
0.71
0.79
0.54
0.79
0.62

et



07-01-2022 04:00:00
07-01-2022 04:15:00
07-01-2022 04:30:00
07-01-2022 04:45:00
07-01-2022 05:00:00
07-01-2022 05:15:00
07-01-2022 05:30:00
07-01-2022 05:45:00
07-01-2022 06:00:00
07-01-2022 06:15:00
07-01-2022 06:30:00
07-01-2022 06:45:00
07-01-2022 07:00:00
07-01-2022 07:15:00
07-01-2022 07:20:00
07-01-2022 07:45:00
07-01-2022 08:00:00
07-01-2022 08:15:00
07-01-2022 08:30:00
07-01-2022 08:45:00
07-01-2022 09:00:00
07-01-2022 09:15:00
07-01-2022 (G3:35:00
07-01-2022 10:00:00
07-01-2022 10:15:00
07-01-2022 10:30:00
07-01-2022 10:45:00
07-01-2022 11:00:00
07-01-2022 11:15:00
07-01-2022 11:30:00
07-01-2022 11:45:00
07-01-2022 12:00:00

86.42
88.71
87.3
87.39
86.04
87.43
84.34
81.63
81.21
75.7
78.56
78.51
78.51
78.81
78.42
75.02

75.18

79.44
79.69
79.19
80.11
80.45

80.32

(¥ P o

79.86
79.94
80.45
80.58
80.37
79.52
78.59
77.52
77.66
77.53

16.75
16.83
15.05
14.29
15.22
15.74

10 AC
1IJ.55

19.88
21.22
22.33
25.55
27.58
27.49
25.1
29.27
28.84
28.42
26.98
22.75
21.14
18.27
16.24
13.28
13.85
12.94
10.24
10.15
10.14
8.46
6.93
5.33
6.51
3.17




07-01-2022 12:15:00
07-01-2022 12:30:00
07-01-2022 12:45:00
07-01-2022 13:00:00
07-01-2022 13:15:00
07-01-2022 13:30:00
07-01-2022 13:45:00
07-01-2022 14:00:00
07-01-2022 14:15:00
07-01-2022 14:30:00
07-01-2022 14:45:00
07-01-2022 15:00:00
07-01-2022 15:15:00
07-01-2022 15:30:00
07-01-2022 15:45:00
07-01-2022 16:00:00
07-01-2022 16:15:00
07-01-2022 16:30:00
07-01-2022 16:45:00
- 07-01-2022 17:00:00
07-01-2022 17:15:00
07-01-2022 17:30:00

N1 N ’ v
0/-01-2022 17:45:00

07-01-2022 18:00:00
07-01-2022 18:15:00
07-01-2022 18:30:00
07-01-2022 18:45:00
07-01-2022 19:00:00
07-01-2022 19:15:00
07-01-2022 19:30:00
07-01-2022 19:45:00
07-01-2022 20:00:C0
07-01-2022 20:15:00

77.48
78.08
77.15
76.22
73.77
73.6
71.55
72.5
73.01
73.35
73.85
74.02
74.27
7A7
74.87
74.62
74.52
74.53
747
74.49
74.02
74.87
753
76.14
76.14
76.39
76.81
77.24
77.03
76.47
76.56
76.39
76.64

3.8
2.11
0.25

[ ¢ ]

o RO OO

Sﬂ I-\J (]
w

6.93
7.27
7.61
4.73
2.28
0.67
0.38
0.67
2.03
1.52
1.86
2.96
3.97
4.39
5.15
3.55
5.24
3.46
3.46
5.75
6.85
9.64
10.06

0.79
0.79
0.79
0.87

38.64 26

36.06
30.95
31.62

o]
28.85

24.27

| ]

N3
gk

2]

o W
©

29.95
28.53
28.62
29.04
3463
30.62
2594
25.11
24.03
22.19
18.25
17.59
16.92
18.68
20.77
20.18
21.01
19.17
19.93
2177
21.68
20.01
23.01
26.86
22.94



07-01-2022 20:30:00
07-01-2022 20:45:00
07-01-2022 21:00:00
07-01-2022 21:15:00
07-01-2022 21:30:00
07-01-2022 21:45:00
07-01-2022 22:00:00
07-01-2022 22:15:00
07-01-2022 22:30:00
07-01-2022 22:45:00
07-01-2022 23:00:00
07-01-2022 23:15:00
07-01-2022 23:30:00
07-01-2022 23:45:00
08-01-2022 00:00:00
08-01-2022 00:15:00
08-01-2022 00:30:00
08-01-2022 00:45:00
08-01-2022 01:00:00
08-01-2022 01:15:00
08-01-2022 01:30:00
08-01-2022 01:45:00
08-01-2022 02:00:00
08-01-2022 02:15:00
08-01-2022 02:30:00
08-01-2022 02:45:00
08-01-2022 03:00:00
08-01-2022 03:15:00
08-01-2022 03:30:00
08-01-2022 03:45:00
08-01-2022 04:00:00
08-01-2022 04:15:00
08-01-2022 04:30:00

0.7
0.58
0.87

0.7

~ o

0.79

N 720

U.79
0.7
0.7
0.7

C

0.7
0.7
0.79
0.79
0.7
0.7
0.62
0.7
0.79
0.7
0.7
0.79
0.7
0.87
0.7
0.7
0.79
07
0.71
0.79
0.79
0.62

26.87
24.69
27.27
26.52
27.95
26.44

o]
29.79

29.79
28.54
29,96
30.03
31.21
31.46
31.54
33.05
33.72
34.63
34.63
33.88
35.47
34.88
35.13
35.47
36.22
33.88
38.39
35.46
35.97
35.05
37.48
31.37
26.44
25.85

27



08-01-2022 04:45:0C
08-01-2022 05:00:00
08-01-2022 05:15:00
08-01-2022 05:30:00
08-01-2022 05:45:00
08-01-2022 06:00:00

b]

08-01-2027 06:15:00
08-01-2022 06:20:00

08-01-2022 06:45:00
08-01-2022 07:00:00
08-01-2022 07:15:00
08-01-2022 07:30:00
08-01-2022 07:45:00
08-01-2022 08:00:00
08-01-2022 08:15:00
08-01-2022 08:30:00
08-01-2022 08:45:00
08-01-2022 09:00:00
08-01-2022 09:15:00
08-01-2022 09:30:00
08-01-2022 09:45:00
08-01-2022 10:00:00
08-01-2022 10:15:00
08-01-2022 10:30:00
08-01-2022 10:45:00
08-01-2022 11:00:00
08-01-2022 11:15:00
08-01-2022 11:30:00
08-01-2022 11:45:00
08-01-2022 12:00:00
08-01-2022 12:15:00
08-01-2022 12:30:00
08-01-2022 12:45:00

f .o

126
16.23
17.7¢6
22.58

27.83

29.95

22 3A
DILT

30.62
2242
12.77
19.88
25.54
30.28
32.15
29.78
23.68
15.9
10.99
8.22
13.28
21.23
23.01
21,91
23.6
26.31
29.35
33.58
3291
3231
31.8
31.3
33.58
34.39

0.79
0.7
0.7

0.58
0.79
0.79
0.79
0.7
0.7
0.7
0.79
0.79
0.7
0.7
0.62
0.7
0.79
0.87
0.79
0.7
0.7
0.7
0.86
0.79
0.75
0.87
0.79
0.7
0.62
0.54
0.87
0.79
0.79

26.95
10.32
15.08
18.09
18.43
23.02
20.37

33.96
34.8
31.71
39.39
37.47
46.83
45.24
50.26
4591
42,82
40.73
41.48
37.73
41.4
47.84
47.58

34.06

Y. B,
294.4

38.06
48.76
45.41
46.33
36.72
28.28
27.03
27.36

28



08-01-2022 13:00:00
08-01-2022 13:15:00
08-01-2022 13:30:00
08-01-2022 13:45:00
08-01-2022 14:00:00
08-01-2022 14:15:00

Qn NnYY 1A. .
08-01-2022 14:30:00

08-01-2022 14:45:00
08-01-2022 15:00:00
08-01-2022 15:15:00
08-01-2022 15:30:00
08-01-2022 15:45:00
08-01-2022 16:00:00
08-01-2022 16.15:00
0g8-01-2022 16:30.00
08-01-2022 16:45:00
08-01-2022 17:00:00
08-01-2022 17:15:.00
08-01-2022 17:30:00
08-01-2022 17:45:00
08-01-2022 18:00:00
08-01-2022 18:15:00
08-01-2022 18:30:00
08-01-2022 18:45:00
08-C1-2022 19:00:00
08-01-2022 19:15:00
08-01-2022 19:30:00
08-01-2022 19:45:00
08-01-2022 20:00:00
08-01-2022 20:15:00
08-01-2022 20:30:00
08-01-2022 20:45:00
08-01-2022 21:00:00

0.79
0.83
0.7
0.83

Fa ]

0.7
0.54

n -
s

0.7
0.7
0.71
0.79
0.7
0.7
0.79
0.7
0.62
0.79
0.7
0.87
0.7
0.7
0.96
0.71
0.7
0.62
0.7
0.87
0.7
0.79
0.83
0.7
0.7
0.79

A At N



08-01-2022 21:15:00
08-01-2022 21:30:00
08-01-2022 21:45:00
08-01-2022 22:00:00
08-01-2022 22:15:00

08-01-2022 23:15:00
08-01-2022 23:30:00
08-01-2022 23:45:00
09-01-2022 00:00:00
09-01-2022 00:15:00
09-01-2022 00:30:00
09-01-2022 00:45:00
09-01-2022 01:00:00
09-01-2022 01:15:00
08-01-2022 01:30:00
08-01-2022 01:45:00
0S8-01-2022 02:00:00
08-01-2022 02:15:00
09-01-2022 02:30:00
09-01-2022 02:45:00
09-01-2022 03:00:00
09-01-2022 03:15:00
09-01-2022 03:30:00
09-01-2022 03:45:00
09-01-2022 04:00:00
09-01-2022 04:15:00
09-01-2022 04:30:00
09-01-2022 04:45:00
09-01-2022 05:00:00
09-01-2022 05:15:00

UL

0.79
0.71
0.7
0.79
0.79

0.7
0.62

v.o4L

0.7
0.7
0.7
0.7
0.71
6.7
0.7
0.7
0.7
0.7
0.79
0.71
0.62
0.7
0.79
0.7
0.7
Q.78
0.79
0.7
0.83
0.79
0.87
0.62
0.7
0.83




09-01-2022 05:30:00
05-01-2022 05:45:00
05-01-2022 06:00:00
09-01-2022 06:15:00
09-01-2022 06:30:00
05-01-2022 06:45:00
09-01-2022 G7:00:00
09-01-2022 07:15:00
09-01-2022 07:30:00
09-01-2022 07:45:00
09-01-2022 08:00:00
09-01-2022 08:15:00
09-01-2022 08:30:00
09-01-2022 08:45:00
09-01-2022 09:00:00
09-01-2022 09:15:00
05-01-2022 09:30:00
09-01-2022 09:45:00
09-01-2022 10:00:00
09-01-2022 10:15:00
09-01-2022 10:30:00
09-01-2022 10:45:00
05-01-2022 11:15:00
09-01-2022 11:30:00
08-01-2022 11:45:00
09-01-2022 12:00:00
09-01-2022 12:15:00
09-01-2022 12:30:00
09-01-2022 12:45:00
09-01-2022 13:00:00
09-01-2022 13:15:00
09-01-2022 13:30:00

59.38
59.13
59.3
59.56
59.39
59.64
59.13
59.3
59.64
59.38
58.9
60.83
62.52
62.61
59.85
59.3
60.57
62.09
57.62
56.98
58
62.94
61.33
61.04
60.07
62.01
59.98
56.6
55.58
56.68
59.38

65.31

65.86

47.89
43.4
43.78
44.66
46.27
45.18
45.68
45.05
4581
44.92
45.76
42.38
39.25
35.62
38.32
38.74
39.17
30.45
31.38

37.22

37.81
335
23.94
25.38
28.34

'28.33

31.21
34.43
34.34
35.53
34.34
29.86
26.73

0.87
0.7
0.96
0.7
0.7
0.87
0.87

L
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Ui _%L_,z‘mm_fs O Opp. Party — —

KNOW ALL to whom these presents shall come that + o

ot e Respendentios €8 e ove s | I

URT FEE
856720621580
21
» .;,

do hereby appoint to =------- GP7 Qgg 1
A 2 PALLAIC BHA _
P l ’ j)/ ‘g_b?g/ ),OI 7 LCé!:'fDE:I—: c:);ﬁ FEE

ki ‘f%m@ agcispfoyeran | INNILNIANY

(hereinafter called the Advocate / AllthOI‘lZGd Representauve) to be my/ our Advocate(s)/
Authorized Representative(s) in the above noted case and authorize him / them.

To act; appear and plead in the above noted case in this court/ Authority or in any other
court in which the same may be tried to heard.

To sign, file and present pleadings, appeals, cross-objections, restoration, withdrawal,
compromise or other petitions, replies, objections or other documents as may be deemed
necessary or proper for the prosecutions of the said cause in all its stages.

To file and take back documents.

To withdraw or compromise the said case or submit or arbitration any differences or
disputes that may arise touching or in any manner relating to the said case.

To appear in the proceedmgs for certification of our draft standing orders, to change,
modily or alter any clause therein and sign thereon.

And I/ we, the undersigned do hereby agree to ratify and confirm all acts done by the
Advocate/ Authorized Representative or their substitute in the matter as my / our own acts, as if
done by me / us to all intents and purpose.

IN WITNESS WHEREOF I/ We do hereunto set my / our hand to these presents the

contents of whieh have been understood by me / us this .. &7/... day.of Cﬁ_C?Qe eQ 2022
. ‘ _
< L ﬁ)—f'&'
Atcepted CLIEN T
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DTBE Express Limited
Regd.Office: No-3.Victoria Road
Bengaluru - 560047
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ORIGIN

DEST: I

FOUCH NO.

DATE: ‘

Sender's (Consignor} Nam

Non Negotiable ConsigghmentAlogh / Subjeck to Bengdfldfu Jprisdiction.

NI TS0 /0 Ao

4
Please refer to allP4 & conii; cn,%rnt} oyer, cailflh}cﬂhslgnw!nn!ﬂefcratenﬁrmgaccns\gwmenlIDETDE!

AN ST Ve

Company Name&Addrefss:/ y
4

SO AT

CompanyNameWMe t o
& P/ A

City: State: PIN Code: City: gates () PIN Code:
' Sender's BSTIN*: ~Mhere Applicable Recipieat’s GSTIN™: 71/ /J L S
i Nature of consignment  Dox | | Non-Box|__| | Total Num Pes: DE“’}"}"‘ of Camtefit . Value fff Goods
Mot cm B X R g / s kg i /7 7 Ay S
DIM 2: L cm X B \ Pcs Volumetr\c Wit.: kg . i
DIM 3: L cnXB /7 cmXH 1 . Pcs § Chargeable Wi ko The Totat Value of consignméatTar carriage / E bill” Y .
Paper Work Enclosures Type of consignment { Please . | Yalpgflddeq Sérvices y{lﬂr‘i Dt
Gommercial [ Non Commercial ) - Not Available
10 e declare tha onsignment do ‘J Charges Mode : Surface [] Air carge [] Express[ ]
Lt LOTHAIN persona al Tarif lincl. Of FSC + Taxes! Consignment Number:
0 band g drug prehibited )
U J 41 g O a -
d &no , c) Total amount fa+b)
h . . - Above changes are biclusive of GST & ther voees f spplicable] 2388 /0588
Sender's Signature & Seal Mode of Payment: Cash[ ] Card[ ] Wallet] ]
Booking Branch / Franchisee Code m Owner S
g | pate: Time: AM/PM Risk Surcharge
<} | Rave readd and understood terms & conditions of carriage mentioned Carrier @
EX nd websita we dtdc.in, and Fagree 10 the same Coutier Signature arri

http://www.dtde.in |-

‘cqstomersuppon@didc.com

+91-730
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